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Demand to grant fellowships to muslim studsnts on par with

S.C./S.T. under Rajiv Gandhi Fellowship Scheme

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, in the recent observations and
recommendations of the Justice Rajender Bachar Committes, it iz mentioned that Muslime are
educationally, socially and economically backward. Most of the Muslim youngsters are not able to
continue their studies in all fronte, that s, school, higher and technical education, particularly in
higher education due to financial problems. In view of the above facts, | reguest you to provide
firancial assistance to Musglims who are pursuing higher studies in Post Graduation for M.PhIl.,
Ph.D., M.Tech., etc., through UGC/CSIR.

Itis to be noted that recently the Government of India has started a new fellowship through UGC
to SCs/STs under the head of Rajiv Gandhi Fellowship for SC/ST students without appearing in
UGC/CSIR National Eligibility Test. On the same grounds and same guidelines, | request that the
Government should initiate steps to provide fellowships in the present Budget to Muslims to provide

equal opportunities to poor Muslims for continuing their higher education.

| also request and suggest that this fellowship should be named after the first Education Minister
and founder of the University Grants Commission, Maulana Abul Kalam Azad. This will be

appreciated by the Muslims throughout the country.

| request the Government to initiate action to implement this fellowship from this academic year

itself.

Demand to simplify the process of issuing loans to the micro, small and medium enterprises in

the country

SHRI B.S. GNANADESIKAN (Tamil Madu): Sir, | would like to bring to the notice of the
Government the declining situation of micro, small and medium enterprises sector and request for
providing special package simplifying the procedures for the issue of lcans to micro small and
medium enterprizes as g step for boosting this sector. MSME sector has made a significant
contribution to industrial production and is vital to the country's economy. Over 300 million people
are getting employment directly or indirectly in 12.8 millicn MSMEs in the country. It accounts for
about 32 per cent of manufacturing output, 33 per cent of exports, and & per cent of the GDP. This
sectar has been affected by the economic meltdown. The global financial situation continues to
remain uncertain and resultantly this sector s also facing & buld up of a large inventary and delayed
payments. The nationalised banks and State financial institutions do not consider giving loans to the
MSE sectar under the Credit Guarantee Fund Trust Loan Scheme, which ig free from collateral

security for loans up to Be. COne crore. The GOP confribution of MSME sector is equivalent to
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agriculture whereags this sector recelves lesser importance comparatively. Therefore, | request the
Government to view the contribution of MSMEs to the country's GDP equivalent to agriculture and
take necessary steps to eage the procedures for the issue of lcan for this sector. Also, the
Government should instruct those naticnalised banks and financial institutions to provide loan up to
one crore of rupees without callateral security under Credit Guarantee Fund. Trust Loan to save this

Sector from the meltdown impact. Thank you, Sir.

SHRI 8.8, AHLUWALIA (Jharkhand): Sir, while associating myself with this Special Mention, |
would ke to add only ane line. Sir, it is nat only the term lcan but for working capital also. In the
ahsence of working capital loan, the term loan goes sick. Please ensure that people under this

category also get working capital loan. Thank you.

Delay in Complstion of the Commonwsalth Games Projsct

7 ST W AR e (FIRES) | FERY, A T HEmH W URER w1 e feet| 7 S
T 3 ¥ 14 PR, 2010 1 B dTel BIA-TdeR] IR &1 oS b BR] TIedl g Wel &b T IorE
A 92 UIe U Hl B8 &1 W 991 2, b o+ G Wl ATH IS e 9] SR 81 gy 2l i
RIS BT B W Fed W 959 U0 gel e 8l Bl W B IR 6 Wi ¥ Sieh] 50
SIS T B, W1 a5 21 R @1 [V 2| WAg BH 991 2 6 BN & F I B # S getiii
ESTE A B SR W8 ol [5G 12 SIS B esl 1 Hg 1 &1 Ia @8 3% 13 RIS 1 8 N1 94| w11
TR TR O gefa 92+ g Salewyl 2l

RERT, U 2e] SFE 7 T WRIS SIYER FRdeR] Well &1 TR 3 20 Ferd ¥ 9 of®
T TR pY &1 TR 5 (G TP -1 U EWIR BRIS $UY & g9ie &| 21PN HIS 59 PRI
TOY PR T B G B BT BN B A AT SR 9 B U] S 5 Ae i a ] Wet W
1 Beb A ! [T 1?7 H GBI U A DR g 25 W ATIeT BT Rl A e w2l ga,
9% fon w19 & er 27 A 72 ) A0 B g 7 S @ el .M 6 AU miEael el
TR H IR TS 1S 1Y, A BE 1 BIE HHINE TS 5, 9194 4R a1 Sl

Tg DA IR ARG b A-THM I 1 g 21 IR 9N O g6 JuR! gt 31 8, 9ud
S A1 T FEiRE o @1 O A oft e 016 21 g2 W B P BRI 1 RIRIS B
SISl 21 SHH @11 IR U 8] ol g9 2, e def Wel &l I9ie o (a1 1 1, SUSBI &5
TR F2F1 1 2| T2 XT3 I R B T M3 BAR ERIS O 959 TS 5| T TRBR HiAae]
I R AT A1 R 1 R Tet w2 8, S 91 9w e o 2 T gad gel 58 e
FHUFTI SfH T R T2 2, T F9-a) gee ol SIH-H1d %181 21 81 21 TH! saEas]
FiRe & I 9 3O I FHE &1 S g BT, 91 Tod S & ael Bl g e
BEd

MR. DEPUTY CHAIBMAMN: The House stands adjourned till 11.00 a.m. an Thursday, the 14th
July, 2009,

The Houge then adjourned at nineteen minutes past seven of the clack,

till eleven of the clock on Thureday, the 1&th July, 2009.
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